
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
(WESTERN ZONE AT PUNE) 

EXECUTION APPLICATION NO. 4 OF 2018 (WZ) 

 
IN THE MATTER OF: 

THE COLVA CIVIC AND 
CONSUMER FORUM … APPLICANT 

VERSUS 
THE GOA COASTAL ZONE 
MANAGEMENT AUTHORITY & ORS. … RESPONDENTS 
 

 
 

ADDITIONAL AFFIDAVIT  
ON BEHALF OF RESPONDENT NO. 1 

GOA COASTAL ZONE MANAGEMENT AUTHORITY 
 

 

 

PAPER BOOK 

(KINDLY SEE INDEX INSIDE) 
 
 
 

ABHAY ANIL ANTURKAR 
ADVOCATE FOR RESPONDENT NO. 1 

  

137



INDEX 
 

Sr. No.  Particulars  
 
 

Pages  

1.  Additional Affidavit on behalf of 
Respondent No. 1 
 

 

2.  Annexure - A 
True copy of the Site Inspection 
Report dated 20.09.2024 
 

 
 

 

3.  Annexure - B 
True copy of the Payment Receipt 
dated 03.01.2025 
 

 

 

1-4

5-11

12-47

138



1

139



2

140



3

141



4

142



As per the Notice No.GCZMA/Appeal No.44/15/WL/NGT/05/1888 dated 17/09/2024 of 
the Member :Secretary of GCZMA, a joint inspection by GCZMA and Goa State Biodiversity Board (GSBB) was conducted on 20/09/2024 at 11.30 am to ascertain the restoration of sand dunes in terms of judgement and order dated 03/07/2017 passed by Hon' ble NGT Pune in respect of survey number 41/1, 41/2, 41/3, 41/4, 41/5, 41/6, 41/7, 43/1A, 43/1,42/1, 30/1,31/1, 44/1, 44/2, 30/3, 42/0(Part), 42/3 and 43/3 of Village Sernabatim Salcete Goa. 

SITE INSPECTION REPORT 

The following representatives were present at site: 
1.Shri.Ganesh Velip Expert Member, GCZMA 2.Mr.Keshav Naik Engineer, GCZMA 3.Mr.Vighnesh Naik Field Surveyor ,GCZMA 4.Mr.Rajesh Harmalkar Field Survevor. Directorate of Settlement and Land Records 5.Mrs.Varsha Raikar Hoble Project Assistant-I .Goa State Bio Diversity Board 6.Mr.Chinmay Morajkar Engineer Rural Development Agency 7.Mrs.Judith Almeida Complainant 

Respondents present during the inspection refused to sign the attendance. 
As the petitioner and respondents raised issue of identification of the property with CXact 
Survey numbers as mentioned in the earlier reports, a fresh inspection was carried out. 

Background 
The Colva Civic and Consumer Forum vide their complaint dated 15/03/2015 submittted 
as follows: 

1. Construction of illegal road in CRZ area within 500 mts from HTL in Sernabatim 
demolishing 2 meters of sand dune. 

2. Road through vast field areas in pristine ec0 sensitive area with rich biodiversity 

No Survey Numbers were mentioned in the comnpliant. 

Pursuant to the complaint an inspection was carried out by official of the GCZMA on 17th 
March .2015 and the observations made in the report are as follows: 

1. Filling being carried out in Paddy fields for purpose of construction of Road in 
CRZ Area within 500 meters 

2. Land filling with average width of 3 meters and average height of 0.60 meters and 
length of 0.5 to 1 kilometers, With concrete culvert. 

3. Sand dune and its vegetation have been cut for landfilling as shown in Photgraphs attached. 

No Survey Numbers were mentioned in the inspection report. No map was attached to the report but only Photographs attached. 
A Joint inspection was conducted by Goa State Biodiversity Board along with the Deputy Collector , Salcete, Town and Country Planning Department, Department of Agriculture, Goa State Pollution Control Board and Colva Civic Consumer Forum on 13th April 2015 and report was submitted on 20h May,2015. In the report the observations are as follows: 
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a in question is entirely fertile eultivahle aoriculture land evident from the 
e paddy stubble left after harvesting and also from the recently ploughed 

O 

portions. 
2. L Land filling is on the landward face of existing sand dunes. 

he area is very rich and forms the habitat for roosting and breeding ground tor 
many organisms. 

4. This is an unwarranted and illegal reclamation of prime agriculture land. 
No plan or survey map attached to the report. 
The Hon NGT passed an order on 29th May .2015 directing applicant to add 
miervenors as party respondents and to maintain Status Ouo at site. The Hon NGT also 

directed the GCZMA to conduct inspection to verify the present status of sand dunes, 1f 

any . as well as the road or bund and nature thereof and place the inspection report on 
record, 

An Expert member of the GCZMA conducted inspection on 17th June,2015 and the 

observations are as follows: 

I. Inspection conducted in Sernabatim village at Survey Numbers 42, 41/4,30/3,44/2 

and 41/S. 

Z. Mud filling is done along 70 meters and from North to south, reclamation is done 

Over a strip of 290 meters. The width of the reclaimed strip ranges from 5 to 3 

meters and height appears to be not more than 3 meters. A few trees have been 

uprooted. 

3. Google imagery of December.2014 and of April 2015 are attached to the report 

and trom the imagery it is concluded that in December 2014 there are isolated 

sand dunes within paddy fields, dense vegetation on sand dunes and south north 

trending water course. The imagery ofApril 2015 shows mud filling /reclamation 

from East West and from North South and the road runs along eastern face on the 

third large sand dune. Narrow dukes are visible at the Southern tip of reclaimed 

strip. 
4. Land ward face of third isolated single sand dune has been cut vertically for about 

80 meters length of the road 

5. The submission of the respondents that reclamation done over pre existing bund 

could not be confirmed, evidence in this regard could not be gathered in field and 

only low, narrow dukes separating individual fields are noted in the area and the 

width of the original bunds ifpresent is not known 

6. A narrow concrete bridge has been constructed across the existing Culvert. No 

record of permissions from competent authority. 

7. Several properties abuting the new mud embankment and owners of the plots are 

not known. The complainant has submitted that the proponents of the road and the 

owners of the field are different parties. 

No map or survey maps was attached to the report. 

The Hon NGT in its order dated 17th July 2017 directed constitution of Joint 
Committee to ascertain the dimension of the original Bund / pathway of paddy fields 
with reference to the Land survey conducted by DSLR in 1970-71 and to ascertain the 
extent of the sand dune destruction due to dumping of soil and mud. 
The Joint Committee conducted inspection and mapping on 16/10/2017 and some of 
the important observations are as follows: 

1. A kuchha road is being constructed with average width of 5 meters through the 
fields and sand dunes by filling mud on both sides of embankment of a natural 
bund that orginally existed with an approximate width of 2 to 2.5 meters. The total 
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length of the said unauthorised road is 350 meters to B and the total area to be restored 
shown in the annexed plan as A 

half of 350 meters x 5 meters which is 875 
s4 ms. lhe removal to be upto 2 meter depth the total volume of restoration Is 1750 cu.mts. 

2 

b Ihe damage caused to the sand dune area marked at plan as Sl is approximately 
*00 Sq mts and that is damage of 70 meters out of which about 50 meters is having 
Wath of 5 meters (250 sq mts) and about 20 meters is about 7.5 meter width( 
(150 sq. mts) shown as Sl on the annexed map therefore total area is 400 sq mts. 

5. In case of sand dune areas marked as S2 and shown as Y-Y on the map, the 
damage is about 10 meters x 1 Ometers which is 100 sq mts. 

An inspection was carried out on 05/08/2022 jointly by GCZMA and GSBB and the 
observations are as follows: 

I. The respondents claim that the construction was undertaken to repair the existing 
bund and arrest salt water ingress and use the same as access pathway to the 

agriculture fields for carrying out agriculture activities. 
2. The area in question is now compact and has been restored naturally and good 

natural vegetation was seen along the bund. 

The details of site inspection are as follows: 

1. The alleged violation was identified by the complainant, Mrs. Judith Almeida. 

2. Mapping was carried out by DSLR Surveyor using electronic total station. 

3. Upon asking the reason why the construction was undertaken, the respondents 

informed that the work was undertaken to repair the existing bund in order to 

arrest the salt water ingression and also to use the same as an access pathway to 

reach the respective fields to carry out agricultural activities. 

4. The pathway was of kachha road with red soil ,with traces of local sand. 

5. As per the DSLR mapping plan with 
Ref:No. 19/DSLR/Resurvey Cell/CRZ-Mapping/18/24/5680 

No. 19/DSLR/Resurvey Cell/CRZ-Mapping/18/24/3682 

The pathway is passing through Survey no.44/1, 44/2, 43/1-A, 43/1, 41/1, 41/2, 

41/4, 41/5, 41/6, 41/7, 42/1 and 30/1 of Village Sernabatim, Salcete Taluka. 

6. The pathway is passing through Survey no. 44/2, 44/1, 43/1-A, 43/1, 41/1, 41/2, 

41/4, 42/1, 41/5, 41/6, 41/7, 30/1 of Village Sernabatim, Salcete Taluka, details as 

per latest online computerized Form I& XIV ,CZMP 2011 and as per DSLR 

mapping are given below: 

Sr.no. Survey 

i) Pathway towards East to West direction (Survey numbers on southern side of the 

pathway & the owners/tenants on southern side of pathway) 

Occupants as per 
number Form I& XIV 

44/2 

44/1 

Occupants Names: 
Borkar Packaging 
Private Limited 

dated 04/07/2018 

dated-27/09/2024 

Occupants Names : 
Fernando Aluisio das 

Angustias Fernandes 

Classification as per 
CZMP 2011 
Partly falls in CRZ 
III (200-500m) and 
partly falls outside 
CRZ area. 

CRZ III (200-500m) 

Classification as per 
Regional plan 
Partly Settlement 
area and Partly 
irrigation command 
area. 

Irigation Command 
areas 
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4 

HTL 

1 

2 

Sr.no. Survey 

3 

44/3 

4 

41/1 

5 

NOT TO sCALE 

41/1 

41/2 

41/4 

Occupants Names 
Communidade 

Occupants as per 
number Form I& XIV 

41/5 

Tenants names 

41/6 

Beatriz Fernandes 
Occupants Names: 
Communidade 
Tenants names 
Beatriz Fernandes 

i)Pathway towards North to South direction (Survey numbers on eastern side of the 

pathway & the Owners/tenants on eastern side of pathway) 

Occupants Names : 
Communidade 
Tenants names: 

Beatriz Fernandes 

Occupants Names : 
Communidade 

Tenants names : 
Tomazino Moraes 

Occupants Names : 
Communidade 

Tenants names : 
Pascol Vaz 

Occupants Names : 
Communidade 

vILLAGE 

Tenants names: 
Maria Ruzada 
Fernandes 

Occupants Names : 
Communidade 

CRZ III (200-500m) 

Tenants names: 
).Sebastiao Carasto 
2).Smt Idalina Crasto 
3).Smt Lydia Crasto 
4).Smt. Idalina Crasto 

CRZ III (200-500m) 

OUNDAnv 

200M CRZ 1| LINE 

OFcOLVA 

CRZ III (200-500m) 

Partly irrigation 
Command areas and 

partly paddy 
fields/Orchard 

SURVEYED EXISTING BUND AND PATH BY DSLR 

Irrigation Command 

Partly falls in CRZ 
IA (Sand dune) & 
Partly falls in CRZ 
III (200-500 m) 

areas 

Classification as per Classification as per 

CZMP 2011 

CRZ III (200-500m) 

CRZ III (200-500m) 

CRZ III (200-500m) areas 

Regional plan 
Irrigation Command 
areas 

SoOM CRZ III UNE 

Irrigation Command 

Irrigation Command 
areas 

Irrigation Command 
areas 

Irrigation Command 
areas 
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6 

7 

41/7 

1 

31/1 

Sr.no Survey 

2 

number 

43/1-A 

5).Lydia Crasto 

43/1 

Occupants Names: 
Communidade 
Tenants names : 
Menino Fernandes 
Occupants Names : 
Communidade 
Tenants names :Joao 

Cardoz 

NOT TO SCALE 

Occupants 
Form I & XIV 

ii) Pathway towards North to South direction (Survey numbers on western side of the 

pathway & the Owners/tenants on western side of pathway) 

Occupants Names 
:Dr. Fernando A. A. 
Fernandes 

CRZ III (200-500m) 

Occupants Names 
Alberto Fernandes 

Partly falls in CRZ 
IA (Sand dune) & 
Partly falls in CRZ 
III (200-500 m) 

SAND DLNES 

Irigation Command 
areas 

Partly Irrigation 
Command areas and 

Partly Paddy 
fields/Orchard 

SURVEYED EXISTNG BUND AND PATH BY DSLR 

Partly falls in CRZ 

s0OM CA2 ill 
LÊNE 

II (NDZ,200-500 m) 

per Classification as per Classification as per 

CZMP 2011 Regional plan 
Partly falls in CRZ Partly Sand dunes/ 

IA (Sand dune) & Sandy areas, Partly 
Paddy Partly falls in CRZ Orchard 

III (NDZ,200-500 m) fields and Partly 
Irrigation Command 

Partly falls in CRZ Partly Sand dunes 

IA (Sand dune) &/Sandy areas, Partly 
Orchard/Paddy 
fields,partly 

areas 

settlement and Partly 
Irrigation Command 
areas 
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3 

4 

42/1 
42/0 

30/1 

or Occupants Names: 
1).JoaoAntonio 

Fernandes 
2).Leslie Das Angustias II (NDZ,200-500 m) Orchard/paddy 

Fernandes 

3). Cynthia Carvalho 
alias Cynthia Carvalho 
e Fernandes 

Tenants names : 

1).Niclao Goes 
2).Minguel M. 
Fernandes 
3).Maria Conceicao 
Fernandes 
4).Alex Joao Fernandes 
S).Juse Fernandes 

Partly falls in CRZ Partly 
IA (Sand dune) & dunes/Sandy 
Partly falls in CRZ areas,Partly 

Occupants Namnes 
Sernabatim 
Realtors Pvt. Ltd. 

Partly falls in CRZ 

Prias IA (Sand dune) & 
Partly falls in CRZ 
II (NDZ,200-500 m) 

fields,partly 
settlement and Partly 
Irrigation Command 
areas 

Sand 

Partly Sand 
dunes/Sandy 
areas, Partly 

Orchard/paddy fields 
and Partly Irrigation 
Command areas 

7. The height of the pathway from low lying areas varies from 0.60m to 1.70m. 

8. The pathway which is reflecting on the DSLR survey plan is in the nature of a 

bund with elevations of 0.60m to 1.70m and both sides of the elevated bund are 

paddy fields. The Symbology used on the survey plans also indicate that the lands 

on both side of the elevated portion which is in the nature of a bund are paddy 

fields. As per the Survey Plans promulgated in the year 1970-71 shows the 

existence of a Culvert in Survey number 41/1 of Village Sernabatim as shown on 

the said Survey Plan. 

9. Similar type of land was also inspected comprising properties bearing Survey 

number 42/1 within the same locality and the topography of the land was akin to 

that of what is in question before the hon'ble NGT ie. paddy fields were lower 

and the elevated portion was higher with elevations between 1.2 mtrs to that as 

0.60 mtrs-0.70 mtrs. 

10.The sand dune is located only in property bearing Survey No.43/1 & 42/1 of 
Village Sernabatim Salcete Taluka as per CZMP 2011 (as shown in ANNEXURE 

A) and not in other properties which are a subject matter of the report because 
these properties bearing Survey number 44/1, 44/2,43/1-A, 41/1, 41/2, 41/4, 41/5, 
41/6, 41/7and 30/1 of Village Sernabatim Salcete Taluka, are in the nature of a 
bund having elevation levels between 0.60m to 1.70m. The Sand dune located in 
property bearing Survey no, 43/1 & 42/1 is tapering towards the castern side and is 
on the same level of the bund which proceeds in North-South direction. 

11.The property bearing Survey No. 30/3 & 42/3 as mentioned in the order of 
restoration is not at all affected. There is no property bearing Survey no. 42/3 in the 
Village of Sernabatim. 

12.The Survey plan of the DSLR is annexed as ANNEXURE A and as can be seen from the said Survey plan there exists a bund along the agricultural fields and path/bund is depicted on the said plan in magenta pink color. 
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13. The area for restoration of the Sand dune is 372.50 Sq.m. 
14.Extensive growth of vegetation was observed on the above said path and the fields 

around including the sand dune abutting the path . 
15. Site inspection report is enclosed with 

" ANNEXURE A 

" Photographs.(ANNEXURE-B) 
Form I & IV 

" Regional Plan 

Keshav Naik 

Engineer GCZMA 

Shri.G 
Expert Member GCZMA 

Vighnesh Naik 
Field surveyor GCZMA 
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सतत पकतर

Tenure

Sub Div. No.

सरर ननबर  

Survey  No.

शशततचच नतनर

Name of the Field

गतनर

Village

ततललकत 

Taluka

FORM  I & XIV

Sernabatim

06/01/2025Date : Page 1 of  2

Santoge

41

3

हहससत ननबर

SALCETE

नमलनत नन 1 र 14
1111

Dry Crop

हजरतयत

Garden

बतगतयत
Rice
तरर

Khajan

खतजन

Ker

कश र

Morad

ममरड

Total Cultivable Area

एकक ण लतगण कशत 

Un-cultivable Area (Ha.Ars.Sq.Mtrs) नतहपक कशत (हश. आर. चच. मर.)
Pot-Kharab पमट खरतब                            

Class (a)

रगर (अ) 

Class (b)

रगर (ब)

Total Un-Cultivable Area

एकक ण नतहपक जतमरन 

Grand Total

एकक ण

Remarks शशरत

Assessment :
Rs. 

Foro
Rs.

Predial
Rs.

Rent

रचट                                        
Rs.

पशददयतलफमरआकतर

0000.00.00 0000.00.00 0000.27.25 0000.00.00 0000.00.00 0000.00.00 0000.27.25

0000.00.00 0000.00.00 0000.00.00 0000.27.25

 0.00  0.00  0.00  0.00

Cultivable Area (Ha.Ars.Sq.Mtrs)  लतगण कशत (हश. आर. चच. मर.)

S.No

.

Name of the Occupant

कबजशदतरतचश नतनर                       

Khata No.

खततश ननबर                                  

Mutation No.

फश रफतर नन

Remarks शशरत

1 Communidade 

S.No. Name of the Tenant   कल ळतचश नतनर Khata No. 

खततश ननबर

Mutation No.

फश रफतर नन

Remarks

शशरत

1 Timoteo Silva

Other Rights  इतर हक 
Name of Person holding rights and nature of rights:

Mutation No.

फश रफतर नन

Remarks

शशरत
इतर हक धतरण करणत-यतचश नतनर र हक पकतर

---------------------------------Nil---------------------------------- 

Ha.Ars.Sq.Mts

हश. आर. चच. मर.

Ha.Ars.Sq.Mts

हश. आर. चच. मर.

Details of Cropped Area  हपकतखतलरल कशततचत ततपशरल 

Remarks

शशरत

Source of 

irrigation

ससचनतनचत 

पतरर 

Area  कशतNature

पकतर

Land not Available forUnirrigated

हजरतयत

Ha.Ars.Sq.Mts

हश. आर. चच. मर.

Irrigated

बतगतयत

Name 

of Crop

हपकतचश नतनर

Season

मचसम

Mode 

ररत

Name of the

Cultivator

लतगण करणत-यतचश 

नतनर 

Year

ररर 
Cultivation  नतहपक जमरन

198719

88

0000.00.00 0000.00.00 . 0000.00.00 .Timoteo Silva

198881

99

0000.00.00 0000.00.00 . 0000.00.00 .Timoteo Silva

198919

90

0000.00.00 0000.00.00 . 0000.00.00 .Timoteo Silva

End of Report
For any further inquires, please contact the Mamlatdar of the concerned Taluka.

41

179



सतत पकतर

Tenure

Sub Div. No.

सरर ननबर  

Survey  No.

शशततचच नतनर

Name of the Field

गतनर

Village

ततललकत 

Taluka

FORM  I & XIV

Sernabatim

06/01/2025Date : Page 2 of  2

Santoge

41

3

हहससत ननबर

SALCETE

नमलनत नन 1 र 14
1111

42
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सतत पकतर

Tenure

Sub Div. No.

सरर ननबर  

Survey  No.

शशततचच नतनर

Name of the Field

गतनर

Village

ततललकत 

Taluka

FORM  I & XIV

Sernabatim

06/01/2025Date : Page 1 of  1

Santogem

31

1

हहससत ननबर

SALCETE

नमलनत नन 1 र 14
1111

Dry Crop

हजरतयत

Garden

बतगतयत
Rice
तरर

Khajan

खतजन

Ker

कश र

Morad

ममरड

Total Cultivable Area

एकक ण लतगण कशत 

Un-cultivable Area (Ha.Ars.Sq.Mtrs) नतहपक कशत (हश. आर. चच. मर.)
Pot-Kharab पमट खरतब                            

Class (a)

रगर (अ) 

Class (b)

रगर (ब)

Total Un-Cultivable Area

एकक ण नतहपक जतमरन 

Grand Total

एकक ण

Remarks शशरत

Assessment :
Rs. 

Foro
Rs.

Predial
Rs.

Rent

रचट                                        
Rs.

पशददयतलफमरआकतर

0000.00.00 0000.00.00 0000.29.75 0000.00.00 0000.00.00 0000.00.00 0000.29.75

0000.00.00 0000.00.00 0000.00.00 0000.29.75

 0.00  0.00  0.00  0.00

Cultivable Area (Ha.Ars.Sq.Mtrs)  लतगण कशत (हश. आर. चच. मर.)

S.No

.

Name of the Occupant

कबजशदतरतचश नतनर                       

Khata No.

खततश ननबर                                  

Mutation No.

फश रफतर नन

Remarks शशरत

1 Communidade 

S.No. Name of the Tenant   कल ळतचश नतनर Khata No. 

खततश ननबर

Mutation No.

फश रफतर नन

Remarks

शशरत

1 Joao Cardoz

Other Rights  इतर हक 
Name of Person holding rights and nature of rights:

Mutation No.

फश रफतर नन

Remarks

शशरत
इतर हक धतरण करणत-यतचश नतनर र हक पकतर

---------------------------------Nil---------------------------------- 

Ha.Ars.Sq.Mts

हश. आर. चच. मर.

Ha.Ars.Sq.Mts

हश. आर. चच. मर.

Details of Cropped Area  हपकतखतलरल कशततचत ततपशरल 

Remarks

शशरत

Source of 

irrigation

ससचनतनचत 

पतरर 

Area  कशतNature

पकतर

Land not Available forUnirrigated

हजरतयत

Ha.Ars.Sq.Mts

हश. आर. चच. मर.

Irrigated

बतगतयत

Name 

of Crop

हपकतचश नतनर

Season

मचसम

Mode 

ररत

Name of the

Cultivator

लतगण करणत-यतचश 

नतनर 

Year

ररर 
Cultivation  नतहपक जमरन

198719

88

0000.00.00 0000.00.00 . 0000.00.00 .Joao Cardoz

198819

89

0000.00.00 0000.00.00 . 0000.00.00 .Joao Cardoz

End of Report
For any further inquires, please contact the Mamlatdar of the concerned Taluka.43
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Praya

44

3

हहससत ननबर

SALCETE

नमलनत नन 1 र 14
1111

Dry Crop

हजरतयत

Garden

बतगतयत
Rice
तरर

Khajan

खतजन

Ker

कश र

Morad

ममरड

Total Cultivable Area

एकक ण लतगण कशत 

Un-cultivable Area (Ha.Ars.Sq.Mtrs) नतहपक कशत (हश. आर. चच. मर.)
Pot-Kharab पमट खरतब                            

Class (a)

रगर (अ) 

Class (b)

रगर (ब)

Total Un-Cultivable Area

एकक ण नतहपक जतमरन 

Grand Total

एकक ण

Remarks शशरत

Assessment :
Rs. 

Foro
Rs.

Predial
Rs.

Rent

रचट                                        
Rs.

पशददयतलफमरआकतर

0000.00.00 0000.00.00 0000.14.25 0000.00.00 0000.00.00 0000.00.00 0000.14.25

0000.00.00 0000.00.00 0000.00.00 0000.14.25

 0.00  0.00  0.00  0.00

Cultivable Area (Ha.Ars.Sq.Mtrs)  लतगण कशत (हश. आर. चच. मर.)

S.No

.

Name of the Occupant

कबजशदतरतचश नतनर                       

Khata No.

खततश ननबर                                  

Mutation No.

फश रफतर नन

Remarks शशरत

1 Communidade 

S.No. Name of the Tenant   कल ळतचश नतनर Khata No. 

खततश ननबर

Mutation No.

फश रफतर नन

Remarks

शशरत

1 Beatriz Fernandes

Other Rights  इतर हक 
Name of Person holding rights and nature of rights:

Mutation No.

फश रफतर नन

Remarks

शशरत
इतर हक धतरण करणत-यतचश नतनर र हक पकतर

---------------------------------Nil---------------------------------- 

Ha.Ars.Sq.Mts

हश. आर. चच. मर.

Ha.Ars.Sq.Mts

हश. आर. चच. मर.

Details of Cropped Area  हपकतखतलरल कशततचत ततपशरल 

Remarks

शशरत

Source of 

irrigation

ससचनतनचत 

पतरर 

Area  कशतNature

पकतर

Land not Available forUnirrigated

हजरतयत

Ha.Ars.Sq.Mts

हश. आर. चच. मर.

Irrigated

बतगतयत

Name 

of Crop

हपकतचश नतनर

Season

मचसम

Mode 

ररत

Name of the

Cultivator

लतगण करणत-यतचश 

नतनर 

Year

ररर 
Cultivation  नतहपक जमरन

198719

88

0000.00.00 0000.00.00 . 0000.00.00 .Beatriz Fernandes

198819

89

0000.00.00 0000.00.00 . 0000.00.00 .Beatriz Fernandes

198919

90

0000.00.00 0000.00.00 . 0000.00.00 .Beatriz Fernandes

End of Report
For any further inquires, please contact the Mamlatdar of the concerned Taluka.
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